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8eUlI High Court Beneh tor Himaellal 
Pradesh 

1'230. Shri K.  N. Pandey: Will  the 
:Iolinister of Home Mairs be pleased 
to state: 

(a) whether Himachal Bench of the 
Delhi High Court has started fundion-
iDg at Simla with effect from the 3rd 
1Iay, 1967; and 

(b) if so, how much expenditure will 
be incurred during the year on th1I 
BeDch? 

The MinIster of Home Atralrs (Shrl 
Y. B. Ohavan): (a) Yes, Sir from 1st 
Vay, 1967. 

(b) The basis on whiCh the expen-
diture on this Bench is to be deter-
mined is under consideration. 
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G.P .0., Bhubueswar 

171Z. 8hri Chintamani Panigrahi: 
Will the Minister of Communications 
be pleased to  state: 

(a) whether it is a fact that the 
area. of the Capital at Bhubaneswar In 
Orissa is increesin, rapidly; 

(b) if ao, the number of letters and 
other postal articles being hancIJed 
daily in the G.P.O. at Bhubaneswar; 
and 

(c) the steps taken to increBlle the 
delivery and sorting stat! of the G'p.O. 
at Bhubaneswar for facilltating quiell 
and tlmel7 delivery of letters? 

TIae MlDI8ter of state ill tile Depari-
_fa of Paru.-nta17 AJralrs and 

CemmunicatioDl (Smi I. K. GujraI): 
(a) Yes, Sir. 

(b) and (c). A statement on the 
points raised has been laId on the 
Table of the Babha. 

STATEMENT 

1. No. of letters and other postal arti-
cles being handled daily in the GPO 
at Bhubaneswar on an average. 

(a) Unregd. articles received for delivery : 

Through Postmen  . 
Through Post Boxes  . 

(b) U nregd. articles posted for despatch: 
23,170 
(The sorting work is done at the Bhu-
baneswar Head  Office)  Sorting Offi ce 
(RMS) 

(c) Accountable articles posted for despatch: 
Registered letters '.. 251 
Insured Letters  . 5 
VP letters. 2 

Registered Parcels 30 
Money Orders 110 

(tI) Accountable articles received for delivery : 
Registered letters 691 
Insured Letters  . 2 

VP letters 17 
Registered Parcels 108 
VP Parcels 4 
Insured parcels I 

MOS paId 155 
Unpaid letters 23 

II. Steps taken to increase the deliverv 
and sorting staff Of the GPO at 
Bhubaneswar  for.  facilitating 
quick and timely delivery of letten: 

The establishment of the post office 
was reviewed last on 22nd February, 
1967 and as a result eight  postmen. 
one Reader postman and one Delivery 
clerk were sanctioned. In February, 
1967, one more delivery  office viz. 
Bhubaneswar-6 was opened. It has 
also been decided that the number of 
beats should be increased irom 14 tc. 
18 with effect from the 1st June, 1967. 

Wolit-charge4  Stat! at G.P.O., 
Bhllbueswar 

1'733. Shri Chlntamani P lgr l ~ 

Will the Minister  of Communlcatio .... 
be pleased to state: 

<a> whether Government are aware 
of the fact that out of 40 departmentU 




